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Mlubo, tn ensruies of the pavers contur red By wube
*‘m (4%} of elaues (230} of Sectian 10 of the Incomastax Act,
1961 (&3 of 1961), the Gantral Tovesnment beroby notifies N
*The Puslin Edusotional Soctaty, Calfeut ¥ fox the O

the sald submilouse for the ﬂmmz —— 1990-31

to 1992-9% subjest to the following conditions, namal yss

() the ascessee Will apply its income, Vé-: acounul ata
77 for applisation, uiolly and exblusively te the .
‘gbjects for whichr it is established; | o

($1) the sssessee will not invest oY deposit its funds

‘ (othsr than voluntary contributions received and :

maintained in the form of jeuslisry, furniture stc.)
‘for any period during the previgus years relesvant.

o . te _i;b's;agsés_sm‘snt- years mentioned above otherwise

ﬂ ~ ihan inCeny onhe of more of the forms or modss

' speci fied in sub-ssction (8) of Section 113

(14i) this notification will not apply in felation to any

' ‘S;ncamé_beiﬂgfpmf&ta arid gains of business, unless

the business is incidental to the sttainment of the
objectives of the assessee and sepurate books of

' accounts ars maintained in reepset of such blisiness,
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